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X Affidavit to be furmshed by the candidare alengwath Nominanon Paper
- -~ Before the Returming Officer
Bor elEetiani i : cn. s cossiissummssms sasaisns s (Name of House)
‘ 113 - R A D A L I S o Constutuency (Name of the Consttuency)
[, KAUSHAL YADAY son/dasphesiete of SRIYUGAL KISHORE SINGIH YADAV, Aped 40

vears, residents of Prasad Bipha, Nawada, candidate ar the above Flection, do hereby solemnly affirn

I am a candidate set up by lanta Dal [Unieed)

Dierails of PAN and stats of filing of Income Tax returen :-

"fl\.' /@] (2)
/ S Mo

Mame [*ertmaneil The fnancial vear for ol Income shown in
Yeoount Number | which  the  last Ineome | Ineome Tax Retum (in
(PAN) Tax Returm  has  been Rupecs)

self | AAKPYEI98D | AcY, 2011-2012 Rs. TOATAT.O0

Spouze  Smit | AATPY 3230 ALY, 20112002 Ra. 3022350000

TMurmirrss

Yadav

Prependent |
| !3|.'1'.||:'||.|.||.-nr .2
Bependent 3

&
i

3

W\/t"m W”-i;r

The following case(s) is/are pending against me in which cogmizance has been taken

P by the court -
{ﬂ'? 8iNa, | Difenee Deserpism
() T The details of casee where the couet has | CGAM ufs 067, 468,120, 420, 171
rabken cogneaance, secnons of the Acroand
e Fippbot i | the  allenee i 1.1.'|'|||‘|I
cogrnieanee tken: |
{b) Mame of the courr, Case Mo, and Dae of | Fuest Class Mlgristrane, Mawada
osrder takang cogmsance 208,06, Drare 1506, 2006
209,006, Diate 19,08, 2006
22706, Date 2408, "ﬂt i
20100, Liaie 21, 0 00
(%) [ Detls of Vppeal (3) / Application(s) for .
revision (06 any)  Oled apgainse the above
oeder(s}
i4) Case in which I have been convicted by a court of law {other those referced 1o in Form
) :-
St MNa.  Oifence . Desenprinn
{1 [he details of cases Sechon of the Act and | N A

descrpuon of  the offence for which

comvicied



)

(3

Mame of the court, Case Moo and Dare of [N A
order mking copnizance ; [
Premshrmens MN.A

That I give herein below the dewils of the asser (movable and immovable eic.) of
mysell my spouse and all dependents @

A, Details of movable asscts

I

-

[

Ar

M

La

(18]

[t}

Assets in jodnt name incdicating the extent of jont ownership will also have 1o be gven

In caze of deposit/ Investmene, the details including Serial Mumber | Amount, Dawe of
Diepasit, The Scheme Nane of Bank/ Instittion and Branch are to be gtven

Value of Bonds/Share/ Debentures ps per the coreent marker value i Stock Exchange m
respect of listed compuntes and a2 per ooks i case of non-listed companies should be
v

Dependents, here means a person, subsmonally depencdents on the income of the
candiduee

Dretails including amount is 1o be piven separarely in respect of each mvestment.

| [:IL'sl:L;i]:-linrl Self Spruse Name Depe  Dep
Sme Purmima Yaday | ndant enda
1 | nt
MNam | 2
[ MNa
Some o ame-
| Cash in hamd | 3300000/ Cony

| Derals of Dreposits

im  Mank account
{FI3Rs, Term
Dreposit and - all
other types isk
Depasits  inchuding
SAVinE OO,
Dreposin with
financial

Insnmnens, Mon
Banking,  Fmancial
Comparies and
Cooperatve
socieies  and  the

ameount wy each such

depas

[ Jerails of
NV EsHTent in
Bonds, Debentares,
shares and umts n
comypanics il

_ﬁmrl:l _:|.|.'||.| uthers

Baving Afe with !-iii!, Bithar |

Bedhan Mandal, Afe Mo
LOB30464320  Balonee as
on 27, 123011 Rs, 6108134
Saving  Afde wuh  SBL
Nawada Ale Mo
F223807578 Balance as on
7123001 R, 137873300
Saving  Afc owith - 5BIL
Mawnila Ale
464378417 Balanee as on
27122001 R, 16516.00

[ 2

MNo. |

Saving  Afe

SBI, Bihar Badhan
Mandal, Adc No
TR
Halance FT i
27122011 Ha
ZHOCHMLA D

Saving Afe waih
SBL, Wawmda Ae
Mo 1400 3THA
Balance is i
A2 Rs
1H518.00

| Kishan Vikash Parm |

s FHENHE LK)
Certficae fidh
21C1E935228 I
10352277

wath

Dlep
end
E1all

N

[ 1=H



nl‘

and the wmount.

) [retanls of

wvestment i BNES,
Posaral Savigs, LIC

Paslicies, anl
investment M any
Financinl

Instrument m post
office or Insurance
Company  and  the
Amenne

(v] Perasonal
lowans Sadvance piven
B OWIY  PECRan or

cnnty inciuding
firm, company, trast
s and wther
receivahles s
debiors and  ihe
| amount
{v1) Ml

vehicles) Aarerale:/
Yaches /Shps

fdetals of  make,
Regrstration Mo, e,
Year of purchase
| and amount

fvir] | Jewelry, bullion and
viluable thing (mve
cletnils of weipht amd
vatlue)

(witly | Anv  other  Gssers
such as value of
clamms Sinterest

SBI Lafe Insurance o swm SBI Life Insurance 2
acgured  Rs.  SOU0AN)  swm pssured  Ha
Palicy No. 440089721405 TOOOORT Paliey
SB1 Lafe Insurance a swm Mo, 33043617506

assured  Hs. 473000000 LIC a sum assured
Poliey M, 33054623203 Fs. L RO
LIC a sum assured s Poboy Pia,
1S000K! Paliey Noo 5124354035,5174546
512085610, SULHS3R1Z, | 38 51T484830,51708
SL1RR5411, 511883813, | 483551 7484845517
312434908 AEIRIA 1 TR

| Nl | i

Grpsy BRITGC - 3300, M. | Fsteem  BR2TA
Year [ 0554, A Year 200
Formner DLTCK M,

M., Year 2000, Date of

Purchade b, 20000,

Purchaze foor Rz.

T2 MMREN

00 G | L1100 K

"Revalver L. Ne, 7272000 | 19

Fs. AIHHHEIND

Rifal L Mo, 13757200
e TR LR

Conn L. Mo, 3% 400

| Fa. 350000

(ix) Caross toial valae

i oV 5
(Maote 1, Properties n join :anrrnhip incicuting the extent of jont ownerstap will alao have
oy be indicated

2 Vaeh land oe butlding or apurtment should be mentoned separately in this o)

(i) Agriculral Land

S| Description | Self Spovse Name | Dependamt — | Depen

Mo, Smi, Puminzs | Mame dant —
Yadaw 2

Maroe

Ml



1)
Locanion(s)
Survey number(s)

+Aren Teatal
mEAsILemen| i
Heres

Whether  inhented |

properry (yes or Iy

[Hate of purchase in
case of sell a1‘1||:|ll:'|:\¢|
property

Cost of Land (in
cse of purchase) o
the e of purchase

Any Investment on
the land by way of
development,
COTARTUCN el

Approximate
T, T
value

Market

2
Locanonis}
Survey number(s)

Area L'ostal
MEsLEETent i
acTes

Wheiher  inhenied

[rroperty (yes OF no)

Dase of purchase m
case of self acguined
property

Cost of Lund {in
case of purchase] at
the pene of purchase

Buedhaal, Nawadas

Khata Mo 127, T8, 129,
78, 39, 39, 74, 129, 199
195

Plog Mo 2417, 2427,
2419, 2420, 2431, 2431,
2418, 29, 2421, 2430
Kespectvely

286 Decimal

M

L1103, 250304,
I 05, 23.03.04,
26,0704, TLOTM,
ZOABL0, 2008003,
261211, 261211
Respectvely

= A3RGIOLIN

Mot Kniwm
Papurts Chak
Rohat Na, 102, 102
Plot Ma. 2795, 2948
Respecovely

36,23 [decimal

N

Mot Applicable

Mot Appheable

Mil



Amy Investiment on Wa
the land by way of
tevelopment,
comstruction etc

Approximare Mot Known
Current Adarker
vitlue
':3] |
-Loscarsonis) | Mahuli, Nowadas il
Survey number(s) | Khata No. 3, 4, 95, 2, 4,
F 444

Plot ™o, 1410, 1407,
1204, 807, 860, 861, H62,
213 R:_'H[!Iq.'!!lﬂ.'t"l}'

Area Total |+ 83,75 Diecimal
MEASUPETIC T i |
acres [

Whether  inlemted | Yes
Propery (ves or i)

Date of purchase in | Mot Applicable
case of self acguired
Fropeny

Cost of Land (in | Not Applicable
caze of purchase) a
the tene of purchase

Any Invesiment on | No
the land hl} WAy uf
development,
construCton eic.

Approsmate Mot Known
Current Minrket
| value
(i) | Non - Agricultural
Land
-Laocarionis) Mavin Nagar Nil

-Survey numbers) Khata Mo, 609, 608, 608
Plot Mo, 3059, K0,

inl

Respectvely
A Toeal
mensurement m osg. 26 Decumal
ft.

Whether  inhened



property (ves orno) | Yes

1330 eaf prurchase n
case of self acquired | Not Applicable
| property

Cost of Land (i
cise of purchase] at - Mot Applicable
the time of purchase

Any lovesement on

the Lamad By oway of | Nio
development,
CONSITUCon e

Approximaie
Cirrerit Markes | Mot Known
vitlue

(iii) Residential

Buildings
(Including
HYRHE R TR ]

Location(s) Prasad Birha

Survey mumber(x) Khata No.137, 137, 132
Plost Moo 1346, 1347,
3293
Respectively

Bunli upr .'1I.l.‘|_1:|

(Total measurement | 20.73 Decimal

im s, L)

Whether  anherned

property (ves of no) | Inhented  { Khata  Nao
132, Ploc Ne. 3293, 115

Date of purchase m | Decimal)

case of self n::...um-.;] Q20405 020,05

property

Cost of property (in
case of purchasel ar 1372000000
the tune |1I"|1u.h|."|1z.-u.~

Any Investment on

the land by way of | Mo
development,
COTAITUCTION Lhe.

Approximate
fourrent Marker | Mot Known
| vitlug
(ivy  Commercial



(%)
(vi)

()

Sr.
N

I Oither

(Trcluding
apartmenis)

Lcanomnis)

-Survey numbers)

Area
[Toml messurement
n =g, 1)

Buth up Arca
(Total meeasurement
tn s, fi)

Whether  mnhened
property (yes or no)

[¥ate of purchase in
cage ofself atquirrd
propeety

Caost of property (tn

case of purchase) ar
the time of purchase

Any Investment on
the fand by way of

| developinent,

comstruciion el

Appeoximane
Current
value

Marken

elier
market value of {i)

| to (v} abave

| Easi
| Mavur

(Such a5
| interest in property]
Total  af

end  Apartment,
Vihae, 101,

Giround Floor

Mewt N 5, Block Mo 3,
Phase | Respeetvely

1208 5oy £

L2000 5. fi.

Mes

300002003

TIHHHMIELENE

Nl!

MNor lnown

Budha  Colony
Patma

Bham no 143
Mot B, 10389

H00 s i

HRID s, b

MNo

27072007

NI AN

NI:I

Mot Known

I give herein below the deratls of my labilines /due 1o public financial msumtions and

EovEriment :

Mot : Please give separate details of name of Bank, nstitution, entty or indradual

and et for each item)

[)ﬁt‘ﬂ]‘rllr:rl [ saf Spouse Mame Diep
Smr. Pumima Yaday enda  dant
i — |12
| Mame
Ma

me |

Dlepen .

Depe
rechan

Mum

L ] Y



(i)

Loan or dues w
k/Fi ial
Institutions

Mame of Bank or I,

Amount Ljiil‘ﬁl;lﬂﬂlﬁg

Wature of Laan

(i)

Loan or duecs to any
mdrvadaals / Enury
aihier ihan menboned
i (1) nhove

Namc

Amaount Outstandimg
Mature of Loan

Any other Lahility

Crrand rostal of
Tinlailaties
Government Ducs:
Due 1 departments
dlenbing aith
POV EITIITEN
Accomimedann

Phes 1o departments
dealing wath supply of
WLEL

Dues o departments
dealing with supply of
elecrnciry

Dhues 1o departmenis
dealmg wath supply of
telephone /imobiles
Dhies 1o depariienis
dealing with
FOVETTITIEN t UraTE[ort
{including  mircrafis
and helicoprers)

Income Tax does
Wealth Tax dues
Service Tax dues

Mlunscipal/ Property

tag dues

Sale Tax dues

SBI, Nawadn

R, D1UHMLOHE a8 on

2B:12.2011
"_kfl:hi.n:]:' Lsan
Na

R 901900606 as on

| 28122011

No o odues 35 oon
2B 12.2111

581, Rajendsa, Magar
Tatna.

Hs. 177497147 a2s om
281222011

Floame Lo

Mo

Re. 177497147 a= on

| WAZ011

No dues as on 24122011




| Any other dues |
Crraned  toal  of  all
(;nrl. d:m'.-t

(7 Details of profession of oceupation :
B S St A T A ;
I fvl'u:lus:-:'.....................

(H) My educational qualification is as under Master of Arts from Magadh
Liniversity

(" ABSTRACT OF THE DETAILS GIVEN IN (1) TO (&) ABOVE :

[ 1 Marme of the candidare | shree Kaushal Yaday
2 Full postal address | Prusad Bigha, Mawacla
i Mumber and Name of the constmency and | 238, ¢ :urlth]pn:l!'. Bihar
|‘gate 1
S Mame of the Polineal party which set up  Janta Dl (United)
the candidate (otherwase write
_'i11l.|(-T.|l..‘_lIl.lL"I'I.!l:l 1
3 {a} Mumber of eases 0 which | Mo,
convicion order passed (other than
thioge referred 1o m Fomm 206)
() Fosal  number of pending cases.| Three
where  the  court(z}  have  taken
COERESL . [ )
f PAN of Year for which  lasi | Uotal Income Shivan
Incrme  tx Retum
| ilet )
y Candudare  AAKTYS19810 | A Y.2001-12 | TO4TET.H)
(b) Spouse AATPY3Z36H | AL Y.201112 | 50025500
(o) Dhependents
7. Details of Assets and Liahilities in rupecs
[Jesenpnon Sell - Spmmc Dependa Llcp;-m! [ Pepe
MName i 1 ant — 2| ndan
Simt Namy Name i
Piiriana Mam
Y pilav | | | eere |
A, Moveable REET]
[Tonal value) P
1] fmmovakle Assct |
(it | Puechase Peice | R G080,
anel
revelnpment
I ol
lmmovable
property  {Toal
vakue)



n}  Approximane
Current Mlarket
Prace of Asset
| {(Tonal ¥Walae)
¥ _ Liabilities
il Government
dues [votaly | )
(] Loan from s 91900606
brank,
Financial
[nsrtutsns
and  other
. (Poml; . | S
9 Highest educational qualification : Master of Ars, Magadh Universiny

VERIFICATION
I, the deproment, above named, do heeeby venfy and declare that the contents of this affidavie are

true and correct to the best of mn koowledge and belief, no part of it s false and nothing matenal
has been concealed there fraom. | further decliee thar -

{;;:; There 5 no case of conviction ar Fcndm?: Cake DEinsl e other than those mentioned in

iheins 3 ancd A hf‘u':-\'l:;

(b 1, my 2pouse, or my dependenns do et bave asy asset or lability, other thun those mentoned
w tiemns 3 and 6 above

Verfied o Paina on the 31# l-|-il-'_l.' ol Decermnber 2001

DEPORNENT

A ks

10
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